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Loss of fuel due to delay in landing of flights

*362. SHRI SHANTARAM LAXMAN NAIK: Will the ‘Minister of CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that commercial flight aircrafts have to hover
over important airports like Mumbai, Dethi and Koikata for 30 to 60 minutes
both during morning and evening hours before landing;

(b) if so, the details thereof and the reasons therefor; and
(c) the loss in terms of fuel, if estimated, due to the same?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI PRAFUL PATEL): (a) to (c) A statement is laid on the Table of the
House.

Statement
(a) Yes, Sir.

(b) Due to bunching of flights, there is congestion of traffic during peak
time at Mumbai and Delhi airports. However, there is no such congestion
at Kolkata airport.

(c) Reliable estimate with regard to loss in terms of fuel is not available.

SHRI SHANTARAM LAXMAN NAIK: Sir, earlier, delays in flights used
to be caused due to bad weather, incoming flight delays and technical
snags, etc. Now, delays start at the tarmac. We hear pilots saying time
and again, at Mumbai and Delhi Airports, that we are tenth in the queue,
seventh in the queue, eighth in the queue. Then, it takes about 20 minutes
to take off. After the take off, hovering over the sky takes something
about 30 to 60 minutes. In this process, Sir, there can be mid-air collisions.
When so many aircrafts are hovering around for 30 to 60 minutes, there
can be mid-air collisions. And, if the fuel gets exhausted,-even if the
Control Tower wants the aircraft to land, it cannot give permission because
there will be congestion at the airport. So, what steps are you taking for
the purpose of minimising this congestion?

SHRI PRAFUL PATEL: Sir, it is a fact that there is congestion during
peak hours, especially, at Mumbai and Delhi Airports. Bulk of our aviation
activities over the last 60 or odd years have been concentrated in both
these cities. The infrastructure of our airports, especially at the bigger
airports, has been, probably, not able to match the growth in this sector.
And, for many years, we have not been able to address this issue in a
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time-bound manner. The next thing is, yes, there will be improvements, of
course, once the infrastructure is upgraded. There is also another thing,
and | am sure, all the hon. members will appreciate that in our country, as
big and vast as it is, we need a redistribution of traffic patterns also.
Everything can't be concentrated only in Mumbai and Delhi. It must be
into the other major metros, the next level of metros. That is now actually
happening because the pressure is so much in Mumbai and Delhi that
redistribution of traffic is also now taking place. It is for the good of our
country that more cities and new destinations are being linked by aviation,
But coming to Mumbai and Dethi, yes, peak hour congestion is there. But
| may also remind the hon. Member that peak hour congestion is there
not only in Mumbai and Delhi, but it is a global phenomenon. All major
airports do have more congestion than the secondary airports. Having
said that, the Government is doing its best to see that there is an additional
capacity, which is being created at these airports, which will reduce
congestion. | can just mention about Delhi, for the time being, that Delhi
has two sets of runways, which could not be used because there was no
taxi track. One runway is to be used as a taxi track, and the aircrafts take
off or land at the other. Now we have almost completed the taxi track in
between the two runways. That will make it possible for us to operate both
the runways simultaneously. The trials have already started. There are
few hours in the morning and evening when this exercise is on. In the
next two months, it will become more progressive; | would say, it will be
used throughout the day. The capacity will increase by, at least, 25-30
per cent, to begin with, and we hope to increase it in future. That itself will
reduce the pressures which you are mentioning right now. In terms of
safety, | can assure you that in terms of safety standards there is no
compromise. The Air Traffic Controllers are doing a good job. We are
absolutely operating within a reasonable band of safety, as much as
anywhere in the world, maybe, more at times. All aircrafts in today’s
avian age — | can assure all members and you must also be a little aware
— operating in the Indian sky have TCAS, that is, Traffic Collision
Avoidance System. These systems are, virtually, fullproof. Every aircraft
knows which is the aircraft flying within the vicinity, at what altitude, etc. If
there is a possibility of two aircrafts coming on the same path and colliding
with each oth.r, warnings willimmediately go to both the aircrafts, one to
go up and the other to go down. So, as long as the pilot follows instructions,
there cannot be any such possibility. 1 do not want to give any certificate
of safety to anybody, but | am saying that these are the systems, which
are in place. Therefore, there is no question, in a reasonable way, that
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such kind of incidents can take place. This is only to update the hon.
Member since he has mentioned the issue of safety....(Interruptions).. ..
Anything can happen, Sir. Now, our computers can also go
....{Interruptions)....

SHRI SHANTARAM LAXMAN NAJK: Sir, my second supplementary is
this. | learnt that the aircraft lending fee is based upon the weight of the
aircraft. Now, is there any proposal to increase the fee during peak hour
in order to reduce the congestion, as is being done in the United States
and some other countries?

SHRI PRAFUL PATEL: Sir, at the moment, there is no such proposal,
and we will see and examine all these things. But, yes, what phenomena
the hon. Member has mentioned, in fare, | don't know about the charges,
I do not have the immediate information on that right now, but in terms of
fares, in most advanced countries, during peak hours the fares are higher,
and during off-peak hours, the fares are lower. But, | think, our aviation
industry will — | am sure, in future — adopt all these best international
practices.

SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, with the same fare,
getting an additional fifty minutes or forty-five minutes of air travel, may
be a matter of satisfaction for the Minister. But the reality is, Sir for
frequent air travellers, the people who travel frequently by air, it is a big
punishment. it is not only wastage of fuel, but it is also a wastage of time
as well as wastage of money. Keeping this in mind, the Minister was
explaining the procedure and all that. What is it that is being done to ease
this congestion?

Secondly, Sir, in Delhi and Mumbai being the national and financial
capitals of our country respectively, there is going to be congestion in
future also, even if you improve Metros of Hyderbad, Bangalore, Chennai
or Koikata. So, that being the case, is there a proposal before the
Government to have one more airport both in Mumbai and in Delhi, at
least, as a future plan? What is your response?

SHRI PRAFUL PATEL: Sir, | have never denied the fact that there is
congestion. What you are saying is also true. You can have an additional
thirty-forty minutes ...(/nterruptions)... air travel without paying anything
more. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sometimes, you take us to Jaipur also.

SHRIPRAFUL PATEL: But the fact is, it is a matter of concern because,
ultimately, what you are rightly pointing out, the way traffic is growing,
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even if we have more infrastructure, there is going to be more and more
pressure. Ultimately, more infrastructure dcesn't mean, everything is eased
out, the traffic will also equivalently eased out. In Delhi, especially, Sir,
the proposal for modernisation of Delhi Airport is, you will eventually have
not only two runways, but it is going to eventually have four sets of runways,
and this going to be an airport which can handle aimost eighty million
passengers when completely taken to Stage |, Ii and Ill, whatever
upgradation it is. But in Mumbai especially, it has always been made
clear that besides the current airport being modernised and upgraded,
including capacity, it will also require, at some stage, a second airport in
Mumbai. We have recently got a communication from ICAO, which is the
body from where we get the technical expertise to guide us in our
endeavours. They have given a clearance, in principle, on the technical
side that 'yes, there can be a second airport possible in Mumbai'. Of
course, based on the traffic projections, we will take it up, and, in
Bangalore, especially, we had Phase-l. But the traffic has grown so much
that Phase | and Phase |l are now being linked together. Otherwise,
Phase |, on completion, itself would have ben inadequate,

So, | share your concerns that we need to build more and more
infrastructure as fast as possible; and we are working with that precise
thing in mind.

it o7 ¥ waTR WTYfa WEieE, TR da it i, e 3 S e Sm Rt
e & ot depfa d 2ud e dfes I d off & se &1 A R sy FEm
WTEAT TITARR &) 991 &A1 ot 9F €, S¥fea 3weh fau amqs) dard adf &1 8w
w3 ¢ AR whde fear —warist SR 3 fuedt e <iae & s = oft faan
ey =ireer # 78 e X2 &, T 919w F uF T4 g sy 9 H ot
7 g, ¥ 9z Fe A § i Tt sl faoqa veam R, sus T T it
g e i FTEEA &, AfrT 39 St A wgde v ) g € ofik wmen
areTera # wftaa ¥ 1w iR 39 wEd € i air traffic jam § iR g ok faet
[ad Ay T a1 §, IUH! A1 A 7 &, i wmren srerera | stan ¥ 1 X ww At
Fgal i 3y forelt wrede &) difew | E=x ot =1 wamer &, @f= Airport Authority
% T Y @, T €, @ o e 0. e 3 9ad 9 fE o e @
7, 351 Frofierto v, SAfw= ¥ 97 we =ea@ § 1% Airport Authority %1 3w
T e Q dfaq bt e &2 3t T @ orR gitarsh it @ aiR airports &1
et or T g, Wen sierera # wifad w1, @’ traffic jam $1 W air traffic
jam it s '’
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sft Wpee veat: # wga gu § i T iy s fdg st 3 .. (=gmvm)...

sravafi: ggi e i § e d i amud wias @ &2

ot wpew 1o Trd i traffic jam 3@ AR F AEH 0F Y I A TR
off geft & fie & T dfees IR H) 39+ e A P I A R TN fag
o% wga et F1 w1 oM F oft su) v W wfavm wewa € fF fRed of
Yfewrs et &1 M4 5 f&C Airport Authority #1 &ai & &R &, Airport Authority
# wfrsr & TR e SR A s A w4 o, St v T XL (FReA)..

st st e faw: wrede e =412

o wpEe d: T, wEae datd, s i A aga A ARd A @ T o
€ ITH) T =T g (FEATH). .

sft s T 2fay, e amyed W ot F5 R T &F action T w% &1 uEae
¥ 71 3iR highest tender = a1 it =&l ?

st wpeR wee: A% @ AT BEH HOA 1 ... (FAUR). ..
sit wwafy: T2 ¥ fean e oo g i s @ &

sit YgpEd ved: QEd Paw FOfl, 30T qH 7B Fe F1 sfuwR T ¥
Jrerer # WhEg el 3, 99 Tt F1 sifusr T €, 3g dra oft 7 9, e 1R
wTar & o =R St weit-<E @ =5, S (=R,

|/ WA W : TR T HgI?

sft wew vod : T ot A T € R o i Sht #1 3eet Sel- <l = o e
= oft T =leer =1 0 o W87 A Suel W@ giew ) AU W @ wE E fe onh
e =1 fifd = 9 78 Hwa 7€ ¥ | WA TWERFY aviation w1 < € Afa 13
ST &, 3ad S vt w8, T 9 ¥ o o faen S ok v= 1w fifa
"R s, @ Fafraa Tl S A 91 T wayE R S S w6

oft Teqaa wgddt: wreg wwmfa S, w5 st A ot saran ol fuset et S
projections 3 ¥, g geit 1 am ¥ i 30 20 F air traffic it i waré anht &,
IH e aga asht ¥ 97 W@ ¥19ga @ 7 airlines - private airlines ft s €
AR 3 e anit SR & 6 <53 SR private airlines st 3 Indian Airlines *ft
& 921 AIeie |, agd 7€ WA # A St A air traffic @ R WEA Y, W
it v #i 3 v At § st g 9w &) a1 frm ge d, @ A S I
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o1 & 98 it congestion B @ ¥, IT® 1 FRUI B Thd &1 39 wiegw A 6
St A 9 ST 9Ted € A w3t S, @ g wa 9 el @ T S e air
traffic control € 31k 39 S technicians ¥, 37 247 %1 99w 39 WA T
TEA T THE SF HA A aren ¥ | fow vfa W9 expansion @ @I R, 39
74 & WG 39 T8t W air traffic control & i technicians & 7 efficiency 3R
I i W T A w1 oY W QA S 9 @ g A s
i, sifas 3 A 91 expansion 1 fear # @ gu w0 oI9S U™, WA qYafa
wagd, &9 air traffic control ...(SEYH)...

st QI : FATEH ST @ S|

st wggd qgdSY: WA, ¥ air traffic control ® f&T Air Force @
deputation W Igd R &M H1 o W €, Fife g1 9w w4 §, s@iae §
ST =TE W@ & fF air traffic control # technicians 1 gt e 2fin & S,
afae % expansion #! @4 T, TH fauq § W& A A9l 9% F71 FEH 33T
# st Tyt Ao 2

st gurafy: A 999, B 99 BEE A S are 9t A 9ot %
Azl Fv= qzq & fau Aifeq amu &) . (sxaum)... 99 F 99 g we o
A HW 1WA E L (FHANE) L T A S, o < g € wwt | e @@ ¥

ot YRee 9 : TA H 7 Tard e ¥ W 9

st gurafa: ward See & Wy 9, 1@ Ta 1 6 99 e s fa o

ot Whed A : WITYfa HEIEE, AT U X 9% WHE At § fF W R
frw Foed F1 FH T .. (TAMA). ..

oft wyrafa: 319 €49 § Sara feg |

ot wRee ved : # €89 F 39 @ FEW fF ¥ 2000 F AG-UH § T AER
FHerd HT Wl A8 g8 off ot TE W 1 fnw wgaw ) andt g w09 147
ATCO 1 weff faran ¥ ofi et faaeary, staqeR & T § 100 ATCO et &

1 TH FIA ¥ | 9 e et vfaer 3 ¢FE &1 e d W@, S ATCO
FFH F Q@ FA F o€ F2H T2 |

SHRI'V. NARAYANASAMY: Sir, airports have become railway stations
now. There is ...(Interruptions)...

SHRI N. JOTHI: Bus stands. ...(/nterruptions)...
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MR. CHAIRMAN: Put your question.

SHRI V. NARAYANASAMY: | am putting the question. Without prelude.
It is very difficult ...(Interruptions)...

MR. CHAIRMAN: There is no need to make any sort of prelude.
...(Interruptions)...

SHRIV. NARAYANASAMY: A lot of private sector companies are coming
to our country. People at competitive rates are now travelling. It is very
good. In the morning time, as the hon. Member has spoken
...(Interruptions)...

MR. CHAIRMAN: Mr. Narayanasamy, you should put the guestion
straight. You are very intelligent in it.

SHRI V. NARAYANASAMY: Sir, about 30 to 35 aircraft are landing
between 6.00 a.m. to 10.00 a.m. The same situation is there in the evening
time also. They should upgrade the landing and take-off system because
every two minute an aircraft lands at an international airport. When we
call ‘international airports’, in our country Mumbai, Chennai and Delhi
airports are international airports. Why can't you fully upgrade your site,
‘machinery and technical systems for the purpose of landing and take-off
of aircraft? Why don't you upgrade them initially now?

SHRI PRAFUL PATEL: | am happy that, at least, our profile of air
passenger has changed because he is talking of airports looking like
railway stations or bus stands. At least, in a way, it is showing that India is
getting real advantage. So, let us not be complaining of that aspect, at
least. It is good. In a democracy, itis all right that common man is rubbing
shoulders with big man. So, it is a good thing. | am sure that Brindaji will
appreciate that. The fact is that, as Mr. Narayanasamy has pointed out,
we are doing many things to upgrade. | think, whatever he is speaking
now was basically in tune with which he was putting the geustion. We are
sensitive to the traffic being increased; we are upgrading our entire system
in a way that we are able to handle this additional traffic. In our air space
management, we have now a dozen projects in collaboration with ISRO
where the entire air space management will take place. ATCs have been
appointed. Our ATC systems itself are being upgraded, in a very big way,
so that we are able to handle this kind of additional traffic. So, | think,
broadly Government share you concerns and we will respond accordingly.

SHRI MANOHAR JOSHI: Mr. Chairman, Sir, in reply, the hon. Minister
has said, "Reliable estimate with regard to loss in terms of accrual is not
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available." | would like to know from the hon. Minister whether he himself
is satisfied with this reply. | don't really understand what was the difficulty
in estimating the loss accruing? The amount of loss is very great. And,
therefore, it is absolutely necessary that this amount has to be given to
the House. Would the Minister now be able to give this amount? What is
the amount of loss? Secondly,'the Minister somewhere had made a
statement that another airport nearby Mumbai, that is, at Navi Mumbai is
expected to come up. Sir, | remember, that the work at Navi Mumbai was
started 10 years back. So, it took ten years even to take-off. Is the
Minister in a position to tell us that by what time, the new airport at Navi
Mumbai will start? These are my two questions.

SHRI PRAFUL PATEL: On the first issue, yes, the question itself says,
"what are the losses incurred by airlines on account of hovering over the
major airports.” But, it is something very, very difficult to quantify as to
what would be amounting to the Ioss. | mean, | can give some figures.

SHRI MANOHAR JOSHI: If you give hours, then it is possible.

SHRI PRAFUL PATEL: | have got the figures from airlines. | can give it
to you, but the factis that |, myself, am not satisfied when | say that these
are the losses because how exactly are they quantifying those losses.
How are they collating that data? Holding over any airport can be from five
minutes to 15 minutes, at what rate of fuel burn. | mean, is he holding ata
particular speed, at a particular altitude? These are various factors.
...(Interruptions)... Please, | am not avoiding the question. | have the
methodology. | am saying that | am not very satisfied. | can give you the
figures. If you are happy with figures given out, | am more than happy to
give it to you ...(Interruptions)...

On the Navi Mumbai airport, | myseif said, that ICAO has just sentus a
report that it is feasible now. And, no airport can be made because itis in
proximity with another airport. The air space management has to take
place. Terrain and other issues are also there. All that has now been
technically cleared and has been sent to us very recently. So, naturally,
we will process that. Ten years back, | do not know, when Shri Manohar
Joshiji was the Chief Minister, he could have, probably, expedited it. But,
unfortunately, whatever may have been the passage of time.
...(Interruptions)...

SHRI MANOHAR JOSHI: The Central Government did not do it.

SHRI PRAFUL PATEL.: | do not know that. You also were there. You
could have done it. But, anyway, let us not get into that. The issue is that
fortunately, we have got a clearance now. We will work on that. There are
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lots of others things which have to be done. It is not simply getting report
and moving forward.

SHRI PRASANTA CHATTERJEE: We all know that the Airports Authority
of India had submitted a modernisation plan over a decade ago in 1993.
And, we all know that fuel burnt is the foreign exchange loss. In view of
that, can the Minister state how much has been th2 loss to the Government
exchequer as a result of refusal to accept that plan?

SHRI PRAFUL PATEL: Now, itis not a question of loss to the exchequer.
it is a question of loss to an airline. That is how, you will compute it
...(Interruptions)... |, again, go back ...(Interruptions)... if you want, |
will give you the figures ...(/nterruptions)...

MR. CHAIRMAN: No, don't go back.

SHRIMATI BRINDA KARAT: Is it not a loss to the exchequer when you
are burning fuel in the air. ...(/nterruptions)...

SHR! PRAFUL PATEL: How can it be counted as loss to the exchequer?
...(Interruptions)... Okay, | will ask my esteemed senior colleague to then
answer about loss to the exchequer. | cannot compute that. But, if there
is an extra fuel, sometimes, if it is a delayed flight fo say 15 to 20 minutes,
it means about an extra fuel loss of about 600 to 800 kilograms for that
particular flight. Now, if you multiply that with the number of flights, every
airline has got different figures. | have with me the figures. | will give you
the figures. JetAirways has given me a figure ...(Interruptions). | am giving
you the figures. | will be more than happy to give you the figures. But, |
said, "l am not very satisfied because they have been collated from the
airlines ...(Interruptions).

MR. CHAIRMAN: Please, don't disturb the Minister. Please, take your
seat.

SHRIPRAFUL PATEL: | am giving the figures. Jet Airways has quoted
a figure of approximately Rs. 45 crores. Air Sahara has quoted a figure
of Rs. 8.5 crores. Air Deccan has quoted a figure of Rs. 4 crores;
Kingfisher, about Rs. 15.8 crores; Spice jet - Rs. 2.5 crores.

SHRIMATI BRINDA KARAT: During which period?

SHRIPRAFUL PATEL: | will give you. GoAir- Rs. 7.12 crores; Paramount
Airways - Rs. 1 crore. The figure relates to ...(Interruptions). Let me
complete. | am going to give that | cannot speak in one go. The figure
relates to the period January - June, 2006.
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it THerE 3ware : A W3t &

SHRI JAI PRAKASH AGGARWAL.: It should not be allowed like this.
T St a2 ® €, 3T S | 391 Tifen i 0w e # 4 g - wEHi & feue
q, feqi & feae € ..(=|9aum™)

At vHed Yed: T gt @ R ], <79 yhrw 7, o9 g @ Wl

sft gy T S qEeE S S @ w ¥ 379 TEHT L (THauT)

SHRI PRAFUL PATEL: Sir, | can give you all the figures, | have no
problem. | gave you the figures. | am giving you the figures in terms of
Indian Airlines, with respect to landing at Mumbai, Delhi and Kolkata. The
figure comes out to 32,000 kilograms a day, which works out to roughly
Rs. 18 lakhs per day as extra cost of fuel burnt due to delay in landing at
Mumbai, Delhi and Kolkata. This is the figure that | am having. Again, |
repeat, this is a very arbitrary figure because air holding cannot be
quantified. In a normal situation also, even if there is no congestion, an
aircraft will hold for five to ten minutes. Now, if you are going to compute
that also as a loss, | don't know how this figure can be ever authenticated
by anybody.

MR. CHAIRMAN: Figures are engouth to satisfy every Member.

DR. KARAN SINGH: Mr. Chairman, Sir, four decades ago, when | was
the Aviation Minister, we had projected a tremendous rise in traffic but it
is unfortunte that the Government has simpiy not been able to keep up
with the growth. Now, Sir, there is lot to say but | will put a simple
question. You will not be able to solve this problem, until you have satellite
airports, apart from upgradation of the airports; for example, New York
has Newark and Heathrow has Gatwick. So, Sir, you should make for
Delhi an alternative airport either in Gurgaon or in Noida, and, for Bombay,
make Navi Mumbai Airport. This must be expedited. Sir, in 2010,
Commonwealth Games are going to be held, and, if we are growing at
this rate, it will be impossible to fly. FuTafa i, 3 IfeFa @ Td €, 399 Fad
2 fF 99 Fe W ¥

** rfor =TT = Ty
=R HaT =
wifor anfor = fass=afa
yefyir o ue "’

[P Y9 F2q T ©@ T1 279 3 s FE @ w6l?
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oft YTy g 9T, IR safan wnd St @ for gt g | 9ng
Ta-faenfea gmafa st 1 §)

ot TRed T ARG S Fuf fdE St F Fg & 916, TH IR 91 T TG
et | @ o ¥, wiife 390 Tl denera 1 e wioft daren € ol g e @
2% 3 wiaeell Q wewd €1 1 g o o1qa srame F onm fiig oft ) 9@ e o
Hifa & qed o F IR v &, fadly F 92 wiedl d ok a2 Addferen deiw d o @
wTe gaTE gl Y ot @ e, wieen Y @ #Y e A TEa g Sif amm

st THRIR AT : WY, TAR e e H OF ForEd € o am w9 g+
@IS 1 ¥ | T8 TN SIEE 1 37 59 7 | R w0 w5 st @ w1 ek
TR FH F! Hieg B T 2 A0 ¥ 1 78 70 914 W A o -ft [ feqmm T AT ™
¥, 3ue1 98t 9ftoma &, congestion FEifery # 1| # W € % andt congestion
B ®faw €1 AfeFa, T 7RGy, Y U e T EHd I Ry g € e e
T g1 333 WA ¥, AT & 715, iy i 8§ St @ o 9w W 15-20 fiaee
TAR F Y T FT HeAEe 8, IS ¢ feeet § A1 F 9% T HA I IS @,
A gAY RaTEl Y 98 o € Sdt & RF ¥ T FE, 79 el WOE W® §2 avifd
ey, e s Tw A R A TH fE NI T d, SR BT
& @ &1 pointedly F&v=A 1 9Ed §IF A9 wawdrE w A sqaeat Ffg
i fored =gl SR announce Bl © fF wat woeE Tt [ | IR R @
T T, T T H IS R W o T WG €, 3T 36 9 HY AT
=rfea |

ot whTe vew: ¥ oMU gAE | WEEd g

oft gymafyr: A wEE, oY gaT ¥ ST w4 €, suet faw 9t € e =
Tga € geit fraft St ®, S oft fewma s

st WRed T SNYHI Sl THERI Aife 31 Amrg A Y it wea @ o g
SRS foRan I3 STQ, ST, $9 faw 39 @t W ff F9-8-% 3 awa W
Y I A IS

st gwrafar: st s sifqam
sft =<t Jedan: W, ¥ FR-9R WY 33 @ §
sit gvmafa: ¥ 3@ @ §, S T e # e A0 S €, A FH 9y i

SHRIMAT! SHOBHANA BHARTIA: Sir, with the boom in aviation, the
infrastructure is quite obviously inadequate to cope with it. However, there
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are certain short-term measures, which need to be taken, which the
Government has not taken. The Hon. Minister has just said that we have
two parallel runways which are now operational. | beg...

SHRI PRAFUL PATEL: Not parallel.

SHRIMATI SHOBHANA BHARTIA: They are convergent runways, Sir,
where two flights cannot land together. You need paralle! runways for
both to be operational. Take-off is possible, but parallel runways do not
allow landings. Thereafter, Sir, we don't have enough rapid exit ways. So,
when aircrafts land, they don't come out.

sit gurafa: any FavET Hiw)

SHRIMATI SHOBHANA BHARTIA: Sir international norms have that
the distance between aircraft is two-and-a-half miles. In India, we have
six miles, if | am not mistaken. So, is the Minister considering moving our
norms at par with the international norms, to, atleast, ease the traffic and
to get the rapid exit ways?

sft TEed YedT: W, T2 }, FH-V-FH AU T H Y91 g+ e it e
wifer <t off =Ted €, 398 G S @ g €

sit gwraf: Gy, AvE 9D A3 §, 77 ot e e 1. (Haur)..

off fearsr ami: W, s FE v Efem ) ufsifad @1 @ &) L (=HaamE).L.

o Whed Yed: gH S Mt A gE-get e e A wwdfE A @A
e € *el fF paraliel 1€t €, &1 T4 ¥ ) wR i ot @ =3 €17 €, parallel €9 €,
A= I S8 U W4 landing & 2l € - T H landing 3R §H H simultaneous
take-off 21 §1 That is possible even with the existing runways with a
certain improvement in procedure, and that is not done ad hoc or without
application of all the technical expertise available with us. The rapid exit
ways and the parallel exit tracks are all being completed within a period of
a few days or a months or so. Once that is done, you will see a definite
improvement in Delhi, in the next few months. | can tell you that on the
basis of all that | have been given by my ATC and the other people who
are dealing with the subject.

ot wmafa: siadt {0 =fa= |
ot <idt Aot W, A0 WF o e fSe L (FEE)...

SHRIMATI HEMAMALINI: Thank you, Sir. | would like to know from the
hon. Minister....(/nterruptions)...
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it W wgddl: Iwidfd Waed, o1y w5 S Y vHE @ gard [gan @ w2
it quTafy: 9 secret IFHTH 319 H1 2R, g3 =

#it fasm 991 : W, I8 @ on demand question & SIT@T i

SHRIMATI HEMAMALINI: Sir, | would like to know from the hon. Minister
why no steps have been taken to clear the slums and other encroachments,
bordering the main airports all over the country, especially, Mumbai, which
have been obstructing the expansion of runway and other important facilities
required to expand the infrastructure. What action is being contemplated?

SHRI PRAFUL PATEL.: It is a fact that slums or encroachments have
come up at many airports, Mumbai being one of the prime airports in
terms of the number of slums or hutments which have come up within the
airport area and the periphery. It is also a fact that we cannot just simply
get the people out because it obstructs the expansion. But, there are
schemes of the Government, including the scheme of the Maharashtra
Government, which is known as the SRA scheme, where alternative
housing is given to the people who are living in the slums. Then, on the
basis of that, the land can be cleared for future expansion. But, it has to
be synchronised. It cannot be that the people are evicted and then we
look at the rehabilitation. But, | do share your concern and we will look
into this issue in a very holistic manner.

it et St oSt e .. ().

S 8 e WY, ... (HEYH)....

oft WeTafa: 3T SO e I, I AW L (FAu™)...
2t AR 91y A 7RIk, L. (AIUH)....

o werafa: Sfey, Afsw...(Jau™)... Please, don't disturb, Don't disturb.
g, 379 48 IR

SHRIMATI S.G. INDIRA: Sir, we are seriously talking about air traffic
congestion. An American company was engaged for a study on
restructuring of Indian air space and other associated issues as per the
terms of the grand agreement signed with the United States Trade and
Development Agency. They have submitted a report in January last. |
would like to know from the hon. Minister whether they have submitted the
report. What is the stage of the report? And what is the impact of that
report? Also, one more thing is—I am not making any complaint—that in
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every airport, Private airlines are given priority than Government airlines for
landing as well as take-off. it is a complaint that we are receiving, and it is
our persnnal experience also. | would like to know from the hon. Minister
whether it is true.

ot TEEA T : AT SR, 19T ¥=ae fof S T el wfeen 9w
T HF e T 3 B @ 1..(Faum)...

it g1 HRA: 519 33 WHAS M, 79 1Y T FEA? ... (FHAUH)....

it TgHed ved: 3= ¥ 1...(AYMA)... | am thanking on your behalf Brindaii.
| am on your side. Sir, it is our endeavour to upgrade our air traffic
management systems and communication systems at the airports. For
this, we have entered into various agreements. We have even signed an
MoU with the United States, the FAA (Federal Aviation Authority). It has
now set up its own office in Delhi to help and assist us in upgrading our
systems. We are now working closely with various agencies internationally.
On safety of helicopters, we now have a representative of the European
Union here who is guiding us. There are various aspects. | may not have
the information readily available with me on this particular issue that you
have mentioned, but if you have any question, please, address it to me. |
will try to satisfy you in writing.

ot gumefa: 3 ¥ e A

[t faaryea 1 A=

*363, it 379 W& A1 R T w5t g 99 wt ju FRE

(F) T ACEE 1 Torgr T fegm Faeaee ) SIS W a2
WIehie faaraas wifasTor gra 1 Ao AR TE

(@) 9t &, o AT F Fa TF 7100 F @ @ am 39H! gt
Gk & .

(37) TN T FEFR QA 39 9o 3 7 i wra 8 w1 8; ek
(&) 79 A &) e o F gu s fan s

AR FaAr Waerd @ aog w5t (ot whew wee) : (F) | (9) O faewn 93
T W@ ¥

20



